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does not get connection at Madhupur on many
occasions on account of the late running of
Mithila Express;

(b) if so, on how many days, the train did
not get connection during the period from the
ist April, 1968 to the 31st January 1969
(monthwise); and

(c) what are the reasons for the late running
of the said express train ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) (a) and (b)
Although the scheduled connection between
igup Mithila Express and iMG Up Madhupur-
Giridih Passenger is regularly maintained at
Madhupur, the time available is sometimes
inadequate to permit of the transferance of the
Howrah-Giridih through service eoach from
the former to the latter train.

During the io months from 1-4-1968 to
31-1-1969, the transfer could not be effected
on the following no. of days each month:

Month No. of
days

April, 1468 | . . . 13
May, 1968 . 8
June, 1968 . 6
July, 1068 . p ; . 7
August, 1968 ; i . a2
Sepiember, 1968 . . 14
Octpber, 1968 . . . 13
November, 1gG8 . . 7
December, 1668 . . . 5
January, 1969 . . ; 4

(c) The running of 19 Up Mithila Express i
affected by a variety of factors, especially
frequent alarm chain pulling, theft of
telecommunication fittings and overhead
traction equipment etc. The punctuality of thig
train has improved during the last 3 months and
efforts are being made to achieve a further
improvement.
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FOREIGN COLLABORATION

ITEMS

636. SHRI BANKA BEHARY DAS
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

CONSUMER

(a) the number of foreign collaboration
agreements that have been allowed so far for
the manufacture or sorp, cosmetics, tooth
brush, tooth paste, biscuits (commodity-wise) ;

(b) the number of agreements tbat have
expired and the number of those which have
been renewed after expiry alongwith their
terms; and

(c) the financial implication in f. reign
exchange of these agreements ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI FAKHRUDDIN
ALI AHMED) : (a) to (c¢) The information is
being collected and it will be laid on the Table
of the House.

TRAINS DETAINED BY STUDENTS IN TAMIL
NADU

637. CHAUDHARY A. MOHAMMAD :
Will the Minister of RAILW AS be pleased
to state :

(a) whether it is a fact that 25 trains were
detained on 9th January, 1969 on the Southern
Railway on account oi an agitation by Tamil
Nadu students on the issue of A.LR. News
Bulletin; and

(b) if so, the amount of loss suffered by
Government as a result thereof ?

THE MINISTER OF RAILWAYS fDR.
KAM SUBHAG SINGH) : (a) Yes.

(b) Rs. 13,373.

PL 480 FunDS FOR MADRAS FACTORY

638. CHAUDHARY A. MOHAMMED:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state

(a) whether it is a fact that the Govern"
ment of the United States have extended a loan
of Rupees 46 lakhs to a Madras factory out of
PL 480 funds held in India;

(b) if so, what is the existing capacity of the
factory; and

(c) what
capacity ?

would be the increased



1931 Written Answers

THE MINISTER OF INDUSTRIAL

DEVELOPMENT, INTERNAL TRADE
AND COMPANY  AFFAIRS  (SHRI
FAKHRUDDIN ALI AHMED)

(a) The United States Government have
extended a loan of Rs. 75 lakhs from out of PL
480 funds to Messrs Madras Rubber Factory
Ltd., Madras, for achieving the full production
capacity in respect of their scheme for the
manufacture of automobile tyres and tubes and
implementing the project for the manufacture
of bicycle tyres and tubes for which the firm
has already been granted licences under the
Industries. (Development & Regulation) Act,
1951.

(b) and (c) The existing and proposed 'ca})acities
after expanding the production by “5% in
terms of Government Notification dated 7-12-
1967 will be as indicated below —

Item of Present Capacity
manufacture  capacity afier
implemen-
tation of
the
scheme
1. Automobile
lyres gbo.000 50000
Nos. Nos.
2. Automohile
tubes 360,000 450,000
Nos. Nos.

3. Tread Rubber - 3-95 494

million Ke. aullion Kg_

4. Bicyele tyres and (New 0,000,000
tubes item) Noa.

VISIT OF OFFICIALS OF GENERAL MOTORS
CORPORATION OF U.S.A.

639. CHAUDHARY A. MOHAMMAD:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to stale

(a) whether a team of officials of General
motors Corporation of the United States visited
India in January, 1969; and

(b) if so, what was the purpose of their visit
N

THE MINISTER OF
DEVELOPMENT,
AND COMPANY
FAKHRUDDIN  ALI
(a) Yes.

INDUSTRIAL
INTERNAL TRADE
AFFAIRS  (SHRI
AHMED) :
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(b) The purpose of the visit was to
investigate the extent and scope of purchases
of automobile parts and components including
castings that could be effected from Hindustan
Motors for supply to General Motors'
European plants.

EXPORTS OF RAILS TO IRAN

640. CHAUDHARY A. MOHAMMAD:
Will the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state the
present progress in giving effect to the
agreement signed with Iran in August
1968, for the export of rails for the Iranian
State Railways ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) : Trial
rolling of the rail section required by the
Iranian State Railway has been taken up in the
Bhilai Steel Plant. All othei arrangements for
executing the order according to schedule have
been made. The first shipment is expected to be
made in April-May 1969.

TRAINING OF TECHNICIANS FOR STEEL
PLANTS IN IRAN

641. CHAUDHARY A. MOHAMMAD :
Will the Minister of STEEL ANDHEAVY
ENGINEERING be pleased to' state

(a) whether it is a fact that the Hindustan
Steel Limited is likely to train 500 technicians
for the Government owned Steel Plant in
Iran;

(b) if so, whether an} agreement has been
signed with the Government of Iran in  this
regard; and

(c) if so, what are the details thereof ?

THE MINISTER OF STATE IN THE

MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K.C. PANT) :
(a) to (c) Hindustan Steel Limited have, subject
to confirmation by the Governments of .India
and Iran, entered into an agreement with the
National tranian Steel Corporation, Teheran,
for the training oT about 509 Iranian
persnonnel in its Plants. The agreement has
been approved by the Government of India.

According to the agreement, training will be
imparted for periods varying from 3 to 15
months for different groups of trainees and will
be spread over till about the end of 1971. The
National Iranian Steel Corporation will pay to
HSL the necessary training costs and reimburse
other expenses connected therewith in U.S.
Dollars.



